
HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
*rt**

To,

All Principal District & Sessions Judge

N" Eofu-rtAb{L,P Dared 0/- I - > o/0t/
Subject:- Appointment of Oath Commissioners.

Sir,

on the subject cited above, I am desired to request you to kindly
fumish the details with order No. if any, of the persons, who are

functioning as oath comrnissioners in the District courts and Courts

subordinate under your.jurisdiction on the fbllowing for.urat:-

The inlbrmation may kindly be transmitted to this Registry within

week's tirne positively.

The rnatter rnay be treated as most urgent.

Yours faithfullv
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Datecr I /- 0- ia/A ,

\Y

Copy to tlrc Inclnrge NIC J&K High court srinagar for uploading the
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Remarks,
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